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ITEM NO.17               COURT NO.1               SECTION III

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

 Civil Appeal No(s).4235/2014

BOARD OF CONTROL FOR CRICKET & ORS.                Appellant(s)

                                VERSUS

CRICKET ASSOCIATION OF BIHAR & ORS.                Respondent(s)

([ONLY I.A. NO. 49930 OF 2020 (APPLICATION FOR DIRECTION) IN CIVIL 
APPEAL NO. 4235 OF 2014 IS LISTED] 
IA No.49930/2020 - APPROPRIATE ORDERS/DIRECTIONS)
 
Date : 21-07-2022 This matter was called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE KRISHNA MURARI
         HON'BLE MS. JUSTICE HIMA KOHLI

Amicus Curiae(s)   Mr. Sridhar Potaraju, Adv.
    Mr. Vikas Shukla, Adv.
    Ms. Sindoora, Adv.
    Ms. Shiwani Tushir, Adv.
    Mr. Rajat Srivastava, Adv.

For Appellant(s)   Mr. Tushar Mehta, SG
    Mr. H.N. Salve, Sr.Adv.
    Ms. Bina Madhavan, Adv.
    Mr. S.Udaya Kumar Sagar, Adv.
    Mr. Abhinav Mukherji, Adv.
    Mr. Kanu Agarwal, Adv.
    Ms. Akanksha Mehra, Adv.
    Mr. Lakshay Saini, Adv.

                   For M/S. Lawyer S Knit & Co, AOR    

                   Mr. Senthil Jagadeesan, AOR

                   Mr. Abhishek Singh, AOR                   
                   
For Respondent(s) Ms. Aishwarya Bhati, AG

Mr. Gaurav Sharma, AOR
Mr. Dhawal Mohan, Adv.
Mr. Prateek Bhatia, Adv.
Mr. Tejveer Bhatia, Adv.

Mr. Kapil Sibal, Sr.Adv.
Mr. P.R.Raman, Sr.Adv.
Mr. Amol Chitale, Adv.
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     Mr. Nirnimesh Dube, AOR

Mr. Ranjit Kumar, Sr.Adv.
Mr. Amol Chitale, Adv.
Mrs. Pragya Baghel, AOR

Mr. Siddhart Dave, Sr.Adv.
Mr. Sadapurna Mukherji, Adv.

                    Mr. Rajat Mittal, AOR

                    Ms. Rashmi Singh, AOR

                    Mr. Venkita Subramoniam T.R, AOR

                    Mr. Gagan Gupta, AOR

                    Mr. Santosh Mishra, AOR

                    Mr. K. K. Mohan, AOR

Mr. Manjeet Kr.Jha, Adv.
Mr. Aditya Soni, Adv.
Mr. Rahul Singh, Adv.

                    Mr. Shree Pal Singh, AOR

                    Ms. Kamakshi S. Mehlwal, AOR

                    Mr. Abhishek Atrey, AOR
Ms. Ambika Atrey, Adv.
Mr. Akash Giri, Adv.

                    Ms. Manju Sharma, AOR

                    Mr. Anish R. Shah, AOR

                    Mr. P. Narasimhan, AOR

                    Mr. V. K. Biju, AOR
Ms. Swathi H. Prasad, Adv.
Ms. Ria Sachthey, Adv.
Mr. Chetanya Singh, Adv.
Ms. Rubina Jawed, Adv.
Mr. Rajeet Bharti, Adv.
Ms. Vijay Laxmi, Adv.
Mr. Umang Tripathi, Adv.

Ms. Celeste Agarwal, Adv.
Mr. Mohan B.Agarwal, Adv.
Ms. Akansha Agarwal, Adv.

                    Mr. Rameshwar Prasad Goyal, AOR

                    Mr. Mukesh Kumar Maroria, AOR
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                    Mrs. Bina Gupta, AOR

                    Mr. E. C. Agrawala, AOR

                    Mr. R. Chandrachud, AOR

                    Mr. Sarvesh Singh, AOR

                    Mr. Chirag M. Shroff, AOR

                    Respondent-in-person

Mr. Azim H.Laskar, Adv.
Mr. Bikas Kar Gupta, Adv.

                    Mr. Chandra Bhushan Prasad, AOR                

                    Mr. Nirnimesh Dube, AOR

                    Mr. Ritesh Kumar Chowdhary, AOR

                    Mr. Praveen Swarup, AOR

                    Mr. Santosh Kumar - I, AOR

                    Ms. Liz Mathew, AOR
Mr. Ashwin Sanker, Adv.
Mr. Navneet R., Adv.
Ms. Vasudha Jain, Adv.

                    Mr. Raghavendra S. Srivatsa, AOR

                    Mr. Balaji Srinivasan, AOR

                    Mr. Arjun Garg, AOR

                    Ms. Sonia Mathur, AOR

                    Mr. Snehasish Mukherjee, AOR

                    Mr. Pai Amit, AOR

                    Mr. Raj Bahadur Yadav, AOR

                    Mr. S. Udaya Kumar Sagar, AOR

                    Mr. Ashok Panigrahi, AOR

                    Mr. Saurabh Trivedi, AOR
Mr. Ashutosh Sharma, Adv.

Mr. Shashank Shekhar, Adv.
                    Mr. Chander Shekhar Ashri, AOR
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                    Ms. Uttara Babbar, AOR

                    Mr. Akhilesh Kumar Pandey, AOR
Ms. Shalini Chandra, Adv.
Mr. Abhishek Kumar Pandey, Adv.

                    Ms. Sneha Kalita, AOR

                    Ms. Ruchi Kohli, AOR                   

                    Mr. Nar Hari Singh, AOR

                    Mr. Udayaditya Banerjee, AOR

Mr. Gautam Kumar Laha, Adv.
Mr. Pushpinder Singh Sodhi, Adv.
Mr. Anurag Nagar, Adv.
Mr. Pabitra Kumar Biswal, Adv.
Ms. Durga Devi Panda, Adv.

                    Mr. Neeraj Kumar Sharma, AOR

                    Ms. Charu Ambwani, AOR

                    Mr. Neeraj Shekhar, AOR
Mr. Ashutosh Thakur, Adv.
Dr. Sumit Kumar, Adv.
Mr. Sumit Kumar, Adv.
Mr. Hemant Kumar Sunny, Adv.
Mr. Keshav B., Adv.
Mr. Chandra Pratap, Adv.

                    Mr. Aditya Ranjan, AOR

                    Ms. Purnima Krishna, AOR

                    Mr. Samir Ali Khan, AOR

                    Mr. Kaushik Poddar, AOR

Mr. Shekhar G.Devasa, Adv.
Mr. Manish Tiwari, Adv.
Ms. Satvisa Pattanayak, Adv.
Ms. Thashmitha Muthanna, Adv.
Ms. Prashanth Dixit, Adv.

                    For M/S. Devasa & Co., AOR

                    Mr. Pashupathi Nath Razdan, AOR

                    Mr. K. Krishna Kumar, AOR

                    Mr. Jayant Mohan, AOR

                    Mr. Sridhar Potaraju, AOR
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                    Shri. Gaichangpou Gangmei, AOR

                    Mr. Sandeep Devashish Das, AOR

                    Mr. Deeptakirti Verma, AOR

                    Ms. Anushree Prashit Kapadia, AOR

                    Mr. Kaustubh Shukla, AOR

                    Mr. Tarun Gupta, AOR

                    Mr. Arjun Singh Bhati, AOR

Mr. Kabir Hathi, Adv.
                    Ms. Jesal Wahi, AOR

                    Mr. Ankolekar Gurudatta, AOR
Mr. T.P. Vipin, Adv.
Mr. Theertha Gowda N.M., Adv.
Mr. Rajendra Kaushik, Adv.

                    Mr. Sahil Tagotra, AOR
Mr. Abhishek Pandey, Adv.

                    Mr. Anshuman Ashok, AOR

                    Mr. P. V. Yogeswaran, AOR

                    Mr. Rabin Majumder, AOR

                    Mr. Rauf Rahim, AOR

                    Mr. Aditya Verma, AOR

                    Mr. M. P. Devanath, AOR  

Mr. Satya Sabharwal, Adv.                  

          UPON hearing the counsel the Court made the following
                             O R D E R

1. Vide  order  dated  17.01.2019,  this  Court  had  appointed

Hon’ble Mr.Pamidighantam Sri Narasimha (who has since been elevated

to the Bench) as an Amicus Curiae in the matter.

2. Vide  order  dated  10.04.2019,  Mr.  Sridhar  Potaraju,

learned counsel was directed to assist the learned Amicus Curiae in

the matter.

3. Having heard learned Senior counsel appearing on behalf
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of the parties, we appoint Mr.Maninder Singh, Senior Advocate as an

Amicus Curiae to assist the Court.

4. The  Registry  is  directed  to  furnish  copies  of  the

relevant record of the instant matter to the learned Amicus Curiae.

5. List the matter after one week.

(SATISH KUMAR YADAV)                              (R.S. NARAYANAN)
  DEPUTY REGISTRAR                               COURT MASTER (NSH)
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